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Scaling down of over-head margin (b) whether the margin charged by
charged by S.T.C. S.T.C. on transactions is very often

more than 20 per cent; and
*458. SHRI B. K. NAIR: Will the

Minister of COMMERCE AND CIVIL (c) whether as a measure of en-
SUPPLIES AND COOPERATION be couraging producers of export goods
pleased to state: and of giving relief to consumers of
imported materials and articles, the

(a) the profits made by the S.T.C. S.T.C. propose to consider scaling

during the last fivé years, down the over-head margin substan-
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tially down to no-profit no-loss level in
deserving cases?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG): (a) Th»
profits earned by the STC (after tax)
during the last five years are given
below:.—

(Rs. lakhs.)
Year Profit
(after tax)
1972-73 593" 25
1973-74 423°58
1974-75 649°99
1975-76 570" 39
1976-77 944733

(b) No, Sir. The margin charged
on most of the export items varies
between 1/4 per cent to 1 per cent.
In the case of imports, STC's Mar-
gins are determined by the pricing
Committee under the Chairmanship of
Chiet Controller of Imports and Ix-
ports and generally vary between 1
per cent to 5 per cent depending ipon
the category of users. For 72 per -eat
of imports, STC’s charges are cnly
1 per cent to 2 per cent. The maxi-
mum margin of 15 per cent is charg-
ed on brewery hops.

(c) The policy adopted by the Pric-
ing Committee is to fix the price of
the Commodities, with a view to keep-
ing the price level as low as possible
and ensuring that the canalising agen-
cies do not make more than a “rea-
sonable and fair profit” out of such
transactions. Higher marging are
fixed only in the case of few sensitive
items which command high premia in
the market or to protect indigenous
prodacers.
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